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from any of the forelfRn countries for
advising the Government on the pre- *
ventlon of soll eroslon?

Dr. P. 8. Deshmakh: I would like
to have notice; but I do nos think so.

8bri N. M. Limgam: B8ince soll
conservation involves costly agrono-
mic practices by the ryots, has Gov-
ermnment considered the proposal of
subsidising ¥ots in carrylng out
these methods?

Dr. P. 8. Desbmukb: Yes. Sir.
There are certain schemes which have
vperated in Bombay State. which
have been subsidised. I think the
amount {3 ten Per cent, of the total
«ost; and that is divided between the
State Government and the Central
Government.

Shri M. L. Dwivedi: May [ know
if the trainees have been sent at the
«<ost of the Central Government or
the State Government, and whether
the trainees have been sent at the re-
quest of the State Government or on
the initiative of the Centre?

Dr. P. S. Deshmukh: That is a
matter more than two years old, Sir,
and I have not got the information.

Shrl S. N. Das: May | know whe-
ther there is any propcsal under the
vonslderation of the Central Govern-
ment to start such centres for carry-
ing research in this subject?

Dr. P. S. Desbmukh: There are
certain centres already being organis-
ed by the State Governments. I do
not think anything more than that is
proposed for the present.

83111 M. D). Joshi: May I know how
many casea of soil erosion have
been submitted by the Bombay Gov-
ernment to the Centre for ald?

Dr. P. S. Deshmukh: There are Yo
‘cases’ as such. There is a scheme
about which I know, Sir, and we are
giving as much assistance to the
Bombay State as possible so far as
this matter is concerned.

Shrl N. M. Liagam: May 1 know
the extent to which afforestation has
been carried out with a view to pre-
vent soil erosiont

Dr. P. 8. Deabmukh: The Inspector-
Genera! ot Forests attached to this
Ministry gives advice from time to
time so far as this subject is concern-
ed and wherever it |s possible affore-
station has been undertaken.

8hrl K, P, Tripathi: Is it a fact that
the experts have re| d that the
recurrent floods in Assam are caused
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by sofl erosion and therefore forest
afforestation should be made and that
Government has no Plans for affare-
statlon,

Dr, P. 8. Desbmukh: This question
of soil erosion is a wery big issue.
According to a rough calculation
more than one million acres of land
in India 18 seriously affected by Iit.
It 1s not possible 0 keep pace with
soll erogion in all these States and
for the Central Government to assist,
but the Central Government tries to
do its best,

Sbri T. Subrahmasyem: Are there
any schemes of soil conservation in
operation In tlire Madras State?

Dr, P. S Deshmukh: Yes. Madras
is one of the States where there 1Is
bgt;: research and actual soll conser-
vitlon.

S8hrl Radhelal Vyas: May 1 know
whether any area of the Chambal
basin |s worst affected by soil eroslon
and what is the area so affected?

Dr. P. S. Deshmukb: It is a very
large orea. As I have already pointed
nut. I have not got the figurea of area
where damage has bcen caused.

8brl K. K. Rasu: May I know whe-
ther this acheme to prevent soil ero-
sion is there in the Darjeeling dis-
trict of West Bengal?

Dr. P. S, Deshmukh: I do not think
so. West Bengal doea not find a
place in the 1list of States I have
given. I do not know the particular
area.

Shri B. S. Murthy: Arising out of the
Minister's answer. may 1 know what
stepg have been taken to prevent soll
erosion by the Krishna river?

The Mimister of Food and Agricul-
ture (8brl Kidwal): I think this ques-
tion should be put to the Madras
Legisiature

MOTOR VEHICLES TAXATION EXQUIRY
CoxoMITTEE REPORT

*1183. 8hrl V. B. Gaadh}: (a) Will
the Minister of t be pleased
to refer to the replies to Starred Ques-
tions Nos. 470 and 490 asked on the’
19th November. 1952 and state whe
ther it is a fact that taxes on motor
vehicles and sales of petrol are being
levied in certain States which wlll
make the implementation of the re-
commendations of the Motor ehi-
cle Taxation Enquity Coownittee
difficult?
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(b) What sieps do Government
a;%;;me to take to meet tbe situa-

The Ocpusy Minister of Ball
and Transport (8hri Alg‘ml. '".

The effects of t.he taxes on Motor Ve-
tevied

hicles and aales of petrol being

-1n States at present are being studled
by the Technical Committee of the
Transpeort Advisory Council whose Re-
port is expected to be submitted very
shortly.

(b) The whole guestion of taxation
of motor vehicles with reference to the
recommendations of the Motor Vehicle
Taxation Enquiry Committee will ke
discussed with represen'atives of
States Governments at the meeting of
the Transport Advisory Council in Jan-
uary 1953 and such action as |3 neces-
sary and poss:ble will be taken by Gov-
ernment after those dlscussions.

Sbrl V. B, Gandhh is it a fact that
the Technical Committee was suppused
:’o l;eport in the early part of

er?

Sbri Alsgesan: It will be submittin
its report very scon and che repor!
will be considered at a meeting of the
Transport Advisory Council which is
to be held In January. Before that they
will be submitting their report.

Shrl V. B. Gandhi: Will the Report
of the Technical Committee be circula-
ted to members?

Sbrl Alagesan:
possible.

I do not think it Is

Shri V. B. Gandhi: Will Government
please tell us what steps they propose
to take to abolish the Inter-State taxés
on motor vehicles?

Shri Alagesan: These and other
lthlngs will be considered in that meet-
ng.

Shri V. B, Gandhl: Is it the intention
of Government to fix a celling on sales
tax on petrol?

Sbri Alagesan: It is to be discuseed.

with the representatives of the various
State Governments.

Sbhri M, L. Dwivedl: May [ know
whether Government are taking any
steps to epd the deadlock in certain
States rega®™ing Inter-State movement
of trafic?

Shri Alagesan: We are not aware of
any deadlock.

Sbrl K, P. Tripath): In spite of the
fact that Assam produces petrol, is it a
fact that the price of Pe!rol 1o. Assam.
Is the highest In India?
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8bri Alageman: [ have no informa-
tion.

THE Hino Fuving CLus, Lukxow

*1184. Sardar A, §, Sai;ml (a)
Will the Mlnleter of Communicstioas.
be pieased: tu state whether a plane
belonglng to the Hind Flylng Club,
Lucknow crashed between Terangna
and Patna junction Rallway Stations
on or about 22nd November, 19527

(b). How meny passengera were
there in the plane?

(c) How many dled and how many
were serfously’ injured?

(d) Has any inquiry been made
and what are the causes of the ac-
cident?

(e} What arrangements were
made to give first aid to the injured
persons?

The Deputy Minlsier of Communlca-
{lons (Sbrl Raj Babadur): (a) Yes.

(b) One,

(¢) MNone was killed but the pilot
trainee was seriousl¥ Injured.

(d) The accident is under Investlga-
ton.

(e) They received first ald at the
Terangra village dispensary before
they were removed to Patna by traln
and admitted the same night into the
General Hospltal. .

EVicTION or LABOURERS

*1186, Sbri S, V. Rymaswamy: Will
the Minlster of Rallways be pleasea
to state:

(a) whether it 1s a fact that about
160 families and labourers from
famine-stricken areas of Salem Dis-
trict, who have come in search of
work. are llving in hutments on the
slopes of the embankment of the
overbridge nesr New Delhi Railway
Station;

(b) whether it Ils also a fact that
they have been asked to vacate im-
mediatel y;

(c) whether it 1s a fact that these
fomnilles have na meana to move to
any other place; and

(d) whether Government will give
them some space aarly and glve
financlal asslstance to bulld hutments
before they are asked to vacate?

The Deputy Muw of Ballwayg aad:
Transpord (Shri AldgeasB): (a) There





